Name of the corporate debtor: Galore Developers Private Limited
Date of commencement of CIRP: 09/02/2024
List of creditors as: 10/03/2025

List of secured financial creditors (financial creditors belonging to any class of creditors)
Sl Name of creditor Details of claim received Details of claim admitted Amount| Amount| Amount of Amount of claim Remarks, if any
No. Date of | Amount claimed Amount of Nature of claim | Amount| Amount % voting of of any claim not under verification
receipt claim admitted covered | covered |Whether| sharein |continge| mutual admitted
by by related CoC nt claim [ dues,
security | guarant | party? that may|
interest | ee be
1 Class of Creditors — | Claims 1,001,976,712 491,488,306 Secured financial NA NA No 48.95% - - 510,488,406 - Kindly refer the below notes
Homebuyers (AR Mr. | received creditors (financial
Rajesh Shah upto creditors belonging to
25.02.20 any class of creditors)
25 with voting rights
Note:

1. That the RP during its verification has found out that the erstwhile promoters has sold some flats more than once. Thus the RP has segregated the FC - belonging to any class of creditor (Homebuyers) in 2 categories, Secured FC belonging to any class of
creditor which will consist of Homebuyers that were the 1st buyer as per the date of agreement entered with the CD or the Homebuyer who has the NoC of the lender against their respecitive units (having total admitted claim of Rs. 491,488,306/-)and Unsecured
FC belonging to any class of creditor which will consist of Homebuyers that were the subsequent Buyers as per the date of agreement entered with the CD or the Homebuyer who was the 1st buyer as per the date of agreement entered with the CD, but the
subsequent Buyer for the same unit has the NoC from the lender (having total admitted claim of Rs. 113,453,184/-). (Reference: Mansi Brar vs. Dream Procon Pvt. Ltd. - NCLAT order dt. 08.04.2021 in CA (AT) (Ins) No. 269 of 2021)

2. The purpose of such segregation is to ensure just and reasonable treatment to each class of Financial Creditor, the same flat cannot be earmarked for the two buyers, because the interest and right of the homebuyers (first sale) and the homebuyers (subsequent
sale) shall vary, due to which it was required to create different class to allot the voting rights correctly. Due to the above aforesaid reason the RP has segregated the Homebuyers in 2 categories,Secured FC belonging to any class of creditor consist of
Homebuyers with voting rights and Unsecured FC belonging to any class of creditor which consist of Homebuyers without voting rights.

3. As per the information available with the RP, building A2 and B has been completed till 09th Floor and part OC has been received and homebuyers has been given the possession, thus as per the legal opinion received, the claim of homebuyers who has
possession and has executed conveyance deed / sale deed / deed of apartment, before CIRP commencement date, cannot be considered. Further the homebuyers who has filed their claim and has got possession, however the conveyance deed / sale deed / deed of
apartment has not been executed, their claim has been treated and for including the said homebuyer is list of Claims, a nominal value of 1 Rs. is been given, as they have been given the respective allotment and only basic compliance is required.

4. Further the amount of claim not admitted, generally consist of the amount of interest portion claimed by the respective claimant at the rate of 18% - 22%, as per the general understanding the RP has calculated the interest rate @ 8% from the date of possession
as per the agreement till CIRP commencement date of those claimant who has submitted detailed agreement to sale.

5. The claims are provisionally admitted on basis of preliminary verification, as the SBoD / erstwhile Promoter are not cooperating with the RP thus the RP has verified the claims based on documents and details provided by the claimant and on basis of CD's bank
statements as available with the RP and Rest of the amount is kept under verification in case the respective homebuyer provides the RP with the pending required detail, the same will be updated / modified accordingly..

6. Further the homebuyers who has filed their claim for specific unit however didn’t submit agreement to sale and whose index II has not been found and also whose name cannot be traced from legal title search report conducted by previous IRP, currently their
name has been kept in homebuyers list of without voting right. However as and when RP received their index II copy and Agreement to sale copy, their name will be updated in the list of homebuyers with voting rights subject to verification of the same.
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claim under Secured FC (elass of ereditor) with nominal value of|




Sonali Bhimrao
Waghmare

13102020

361312020

5,600,000

30-0un-21

21205

5,600,000

5,600,000

5.599.999

As per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been exeuted, thus based on legal opinion, RP has considered the|

claim under Secured FC (class of ereditor) with nominal value of|
Rs. -

‘Satish Meharwade|

20092021

39720021

3,600,000

111102024

3,600,000

3,600,000

3,599,999

As per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been executed, thus based on legal opinion, RP has considered the|

claim under Secured FC (class of ereditor) with nominal value of|
Rs. 1

Santosh Samling

204

7912021

37342021

4600000

15-Dec22

1510412024

4600000

847,992

5447942

5447941

A per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been exceuted, thus based on legal opinion, RP has considered the|

claim under Secured FC (elass of ereditor) with nominal value of |
Rs. -

Sunita Santosh

Santosh
Arvind Gadekar

30042013

467512013

2.500000

30-0un-15

1610412024

2.500000

2,500,000

249,999

As per information available with the RP, possession is with the

creditor and no convenyance deed / apartment deed / sale deed has|

been exceuted, thus based on legal opinion, RP has considered the|

claim under Sccured FC (class of ereditor) with nominal value of|
Rs. -

Kunal
Santoshkumar
Shah

2122012

1092172012

1,900,000

30-hun-15

9122024

1585445

856,140

2441585

2441584

As per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been executed, thus based on legal opinion, RP has considered the|

claim under Secured FC (class of ereditor) with nominal value of|
Rs. -

Saipen babulal
nadaf

302

29092020

279512020

3,100,000

30-un-21

14112024

3,100,000

3,100,000

3,099,999

As per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been executed, thus based o legal opinion, RP has considered the|

claim under Secured FC (class of ereditor) with nominal value of|
Rs. 1

Laxman Katare:

304

20042017

19512017

3000000

31-Dec-17

8412024

3000000

3,000,000

299,999

A per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been exceuted, thus based on legal opinion, RP has considered the|

claim under Secured FC (elass of ereditor) with nominal value of|
Rs. 1

 Sandip
Mule & Swati
Dattatray Mule

305

26112018

44772018

3500000

31-May-19

251022024

3500000

3,500,000

349,999

As per information available with the RP, possession is with the
ereditor and no convenyance deed / apartment deed / sale deed has|
been exceuted, thus based on legal opinion, RP has considered the|

claim under Sccured FC (class of ereditor) with nominal value of|

Sadana Nigappa
Vichure

306

23032021

15492021

4,600,000

30-0un-21

2671172024

4925173

4925173

4925172

As per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been executed, thus based on legal opinion, RP has considered the|

claim under Secured FC (class of ereditor) with nominal value of|
Rs. -

Pawan Nandkishor|
Nogja

24092020

4700000

30-un-21

260272024

211,500

5,599,500

As per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been executed, thus based on legal opinion, RP has considered the|

claim under Secured FC (class of ereditor) with nominal value of|
Rs. 1

Dipak Sahebrao
Raje & Mrs. Jaya
Dipak Raje

2120013

116602013

2400000

30-0un-15

51412024

2,687,000

42,562,080

45249,080

45249079

A per information available with the RP, possession is with the
creditor and no convenyance deed / apartment doed / sale deed has|
been exceuted, thus based on legal opinion, RP has considered the|

claim under Secured FC (elass of ereditor) with nominal value of |

102

Habib

s02

20122020

16462021

3500000

12.Dec22

26022024

3638040

3,638,040

3,638,039

As per information available with the RP, possession is with the

creditor and no convenyance deed / apartment deed / sale deed has|

been exceuted, thus based on legal opinion, RP has considered the|

claim under Sccured FC (class of ereditor) with nominal value of|
Rs. -

Jayashree Pradeep|
Kamble And
Pradecp Bhimrao
Kamble

23102019

408312019

3811200

30-0un-21

1512024

3811200

3811200

3811199

As per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been excuted, thus based on legal opinion, RP has considered the|

claim under Secured FC (class of ereditor) with nominal value of|
Rs. -

Harunrashid
ikh

21102020

32112020

3,500,000

30-un-21

2422024

3939600

3939.600

3.939,599

As per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been executed, thus based on legal opinion, RP has considered the|

claim under Secured FC (class of ereditor) with nominal value of|
Rs. 1

Umakant Ishwar
waivad

141092021

38662021

2950,000

15-Dec-22

17120024

2950.000

2950000

2.949,999

Homebuyers with voting rights

106

Parvatibai
Mahaveer Singh
Rajput

1122024

2700000

2,700,000

2,699,999

As per information available with the RP, possession is with the

creditor and no convenyance deed / apartment deed / sale deed has|

been exceuted, thus based on legal opinion, RP has considered the|

claim under Sccured FC (class of ereditor) with nominal value of|
Rs. -

Ramchandra
Sidram Khanitkar|

332020

1068/2020

3,500,000

30-0un-21

260272024

3,740,000

3,740,000

3.739.999

As per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been exeuted, thus based on legal opinion, RP has considered the|

claim under Secured FC (class of ereditor) with nominal value of|
Rs. -

Yogesh Arun
Mandalik

490014

74022014

2,600,000

30un-15

11732024

2,782,000

3,004,560

5,786,560

5786,559

As per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been executed, thus based on legal opinion, RP has considered the|

claim under Secured FC (class of ereditor) with nominal value of|
Rs. 1

Chandrashekhar
Nimbade

705

18122013

121612013

3000000

20112024

3.000.000

3,000,000

299,999

A per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been exceuted, thus based on legal opinion, RP has considered the|

claim under Secured FC (elass of ereditor) with nominal value of |
Rs. 1

Hireshmat

706

171032020

13502020

3500000

30-un-21

1412024

3500000

3,500,000

349,999

As per information available with the RP, possession is with the
creditor and no convenyance deed / apartment deed / sale deed has|
been exceuted, thus based on legal opinion, RP has considered the|

claim under Sccured FC (class of ereditor) with nominal value of|
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As per information available with the RP, possession is with the

ereditor and no convenyance deed / apartment deed / sale deed has|

been exccuted, thus based on legal opinion, RP has considered the|

claim under Secured FC (class of ereditor) with nominal value of|
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been executed, thus based on legal opinion, RP has considered the|

claim under Secured FC (class of ereditor) with nominal value of|
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As per information available with the RP, possession is with the
creditor and no convenyance deed / apartment deed / sale deed has|
been exceuted, thus based on legal opinion, RP has considered the|

claim under Secured FC (elass of ereditor) with nominal value of|
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As per information available with the RP, possession is with the
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